Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 16.07.2025 (WEDNESDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) HDB Financial Services | Mr. D O Kaviyanathan
(Ins) No. 320/2025 Limited
For Stay Vs
IA No. 969/2025 Srinivas Dande & 2 Ors
For Exemption
IA No. 970/2025
For Direction
IA No. 971/2025
For Condone Delay
IA No. 972/2025
2. | Comp App (AT) (CH) HDB Financial Services | Mr. D O Kaviyanathan
(Ins) No. 321/2025 Limited
For Exemption Vs
IA No. 974/2025 Aruna Kanchana &
For Condone Delay 2 Ors
IA No. 975/2025
For Stay
IA No. 976/2025
For Direction
IA No. 977/2025
For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | Comp App (AT) (CH) Sequent Electricals Mr. A Saravanan & Mr. Kumarpal R
(Ins) No. 25/2021 Vs S. Santhosh Chopra
To Dispense with Refex Energy Limited
IA No. 59/2021
4. | IA No. 506/2025 Sri Amman Metal Mr. B Sarath Babu

(For Condone Delay)
in

Comp App (AT) (CH)
(Ins) No. 146/2025
For Exemption

IA No. 392/2025
For Stay

IA No. 393/2025

Works rep by its
partner P Karuppasamy
Vs

Dindigul Steel Rolling
Mills Pvt Ltd



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Direction
(Requests for adjournments will not be entertained for the matters listed under this caption)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) (Ins) | Uma Maheswari Mr. Pawan Jhabakh Mr. T Ravichandran R1
No. 136/2023 Suspended Director and Mr. Ramakrishnan
For Stay Shareholder of Sharon Sadasivan- R2/RP
IA No. 459/2023 Solutions Limited
For Exemption Vs
IA No. 457/2023 UCO Bank & Anr
To Adv. Hg.
IA No. 1036/2024
6. | Comp App (AT) (CH) Abhijit Bhattacharjee, Ms. Priyanka Das Mr. Surya Teja Nalla R1
(Ins) No. 220/2024 Suspended Director of Mr. Amir Bavani- R2
For Exemption the Corporate Debtor
IA No.588/2024 Lumiford Pvt. Ltd.
For Stay Vs
IA No.589, 974, COSR Ventures & Anr
1047/2024
To Vacate Stay
IA No. 436/2025
7. | Comp App (AT) (CH) S Parvathi Mr. Sandeep Kumar Ms. Shubharanjani
(Ins) No. 423/2024 Suspended Director of | Ambalavanan Ananth- R1
For Stay the Corporate Debtor
IA No. 1151/2024 Mast Innovative
Products Pvt Ltd
Vs
Valdel Projects Pvt Ltd
& Anr.
For Direction
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
8. | Restoration App No. Maharashtra Industrial | M/s Jay & Co
18/2025 Development
in Corporation
Restoration App No. Vs
19/2024 V. Venkatachalam, RP
in of Sai Wardha Power
Comp App (AT) (CH) Generation Limited
(Ins) No. 900862 /2024
9. | Restoration App No. Telengana State Ms. Vindhya Vasini
20/2025 Southern Power
in Distribution Co Ltd
Comp App (AT) (CH) Vs
(Ins) No. 192/2021 Nethi Mallikarjuna
Shetty, RP of Techtran
Polylenses Ltd & Anr.
10. | Restoration App No. Paul Joseph Mr. Ashok B Shenoy
23/2025 Vs
in Bhagyodayam

Comp App (AT) (CH) No.
100/2023

Company, rep by Jinan
KR & 4 Ors.




11.

IA No. 817 & 959/2025
(To Adv. Hg.)

in

Comp App AT) (CH)
(Ins) No. 237/2025

For Stay

IA No. 675/2025

Kalva Akhil
Vs
Sreenivasa Rao
Ravinthula, RP of
Nadhi Bio Products Pvt
Ltd

WITH

Ms. Kopal Sharraf

Mr. Shabbeer Ahmed

12.

IA No. 804 & 962 /2025
(To Adv. Hg.)

in

Comp App AT) (CH)
(Ins) No. 238/2025

For Stay

IA No. 676/2025

Boju Vihasit
Vs
Sreenivasa Rao
Ravinthula, RP of
Nadhi Bio Products Pvt.
Ltd.

WITH

Ms. Kopal Sharraf

Mr. Shabbeer Ahmed

13.

IA No. 814 & 963 /2025
(To Adv. Hg.)

in

Comp App AT) (CH)
(Ins) No. 239/2025

For Stay

IA No. 677/2025

Kalva Sudhakar
Vs
Sreenivasa Rao
Ravinthula, RP of
Nadhi Bio Products Pvt.
Ltd.

WITH

Ms. Kopal Sharraf

Mr. Shabbeer Ahmed

14.

IA No. 803 & 961/2025
(To Adv. Hg.)

in

Comp App AT) (CH)
(Ins) No. 240/2025

For Stay

IA No. 678/2025

Boju Sunitha
Vs
Sreenivasa Rao
Ravinthula, RP of
Nadhi Bio Products Pvt.
Ltd.

WITH

Ms. Kopal Sharraf

Mr. Shabbeer Ahmed

15.

IA No. 819 & 960/2025
(To Adv. Hg.)

in

Comp App (AT) (CH)
(Ins) No. 248/2025

For Stay

IA No. 702/2025

For Exemption

IA No. 703/2025

P. Shiva Kumar

Vs

Sreenivasa Rao
Ravinthula, RP of
Nadhi Bio Products Pvt.
Ltd.

Ms. Kopal Sharraf

Mr. Shabbeer Ahmed

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
16. | Comp App (AT) (CH) Vishnuvallabh Infra Pvt | Ms. AVS Laxmi Mr. K Ravindranath
(Ins) No. 273/2022 Ltd
For Stay Vs
IA No. 586/2022 IVRCL Limited & Anr
17. | Comp App (AT) (CH) Canara Bank Mr. ML Ganesh Mr. Ravi Rajagopalan-
(Ins) No. 131/2023 Vs R1
Nitin Vishwanath
Panchal, RP of Galada
Power and
Telecommunication Ltd
& 7 Ors.
18. | Comp App (AT) (CH) AR Transport & 20 Ors | Mr. K Ravindranath Ms. D Sangamithra R1

(Ins) No. 164/2023
For Stay
IA No. 537/2023

Vs

Nirav Kirit Pujara, RP
for Andhra Cements
Ltd & 4 Ors

Mr. Anirudh Krishnan
R2

Mr. Ashwin Shanbhag
R4

Ms. Keerthikiran
Murali- R5




19.

Comp App AT) (CH)
(Ins) No. 161/2024
For Stay

IA No. 429/2024
For Exemption

IA No 430/2024

MEIL-GAYATRI-ZVS-
ITT (Consortium)
Vs
Guru Raghavendra
Infrastructures &
2 Ors

WITH

Mr. Arjun Suresh

Mr. Pogulakonda
Pratap R1
Mr. VK Sajith- R2

20.

Comp App AT) (CH)
(Ins) No. 162/2024
For Exemption

IA No. 431/2024
For Stay

IA No. 432/2024

MEIL-GAYATRI-ZVS-
ITT (Consortium)

Vs

Sri Krishna
Engineering Company
& 2 Ors

Mr. Arjun Suresh

Mr. VVSN Raju- R1
Mr. VK Sajith-R2

21.

Comp App (AT) (CH) (Ins)
No. 235/2024

For Stay

IA No. 624/2024

K Narayanasamy,
Suspended Director of
GK Steel and Allied
Industries Limited

Vs

J. Karthiga, Erstwhile RP
of GK Steel and Allied
Industries Ltd. & 4 Ors.

Ms. Lily Francis

Mr. VV Sivakumar R1

22,

Comp App (AT) (CH)
(Ins) No. 330/2024
For Stay

IA No. 897/2024

State Bank of India,

SAM Branch,

Hyderabad

Vs

CS Dr. Ahalada Rao

Vummenthala,

Liquidator of Kadevi

Industries Ltd. & Anr.
WITH

Mr. Pranava Charan

Mr. Bendi Raviteja R1
Mr. VV Sivakumar R2

23.

Comp App (AT) (CH)
(Ins) No. 390/2024

CS Dr. Ahalada Rao
Vummenthala,
Liquidator in Kadevi
Industries Ltd.

Vs

State Bank of India,
SAM Branch,
Hyderabad & Anr.

Mr. Bendi Raviteja

Mr. Pranava Charan R1
Mr. VV Sivakumar R2

24,

Comp App (AT) (CH)
(Ins) No. 396/2024

T Sathisan

Monitoring Committee
Chairman, Splendid
Metal Products Ltd.

Vs

Invent Assets
Securitisation &
Reconstruction Pvt Ltd

Mr. T Ravichandran

Ms. Aakanksha Nehra

25,

Comp App (AT) (CH) No.

53/2025

For Exemption

IA No. 597/2025
For Stay

IA No. 598/2025
For Urgent listing
IA No. 599/2025

Geometrix Laser
Solutions Pvt Ltd
VS

Dr. BVS Lakshmi &
2 Ors.

Mr. Amir Bavani

Ms. Kopal Sharraf
For Caveator

26.

Comp App (AT) (CH)
(Ins) No. 88/2025

H Kishen

Erstwhile Promoter &
Suspended Managing
Director, Fenoplast Ltd.
& Anr.

Vs

G Kalpana, RP of Feno
Plast Ltd. & 3 Ors.

WITH

Ms. Madhavilatha
Lokireddy

Mr. Ravi Rajagopalan-
R1

Mr. ML Ganesh- R2
Mr. NP Vijaykumar- R3




27.

Comp App (AT) (CH)
(Ins) No. 90/2025
For Exemption

IA No. 253/2025
For Stay

IA No. 254/2025

H Kishen

Erstwhile Promoter &
Suspended Managing
Director, Fenoplast Ltd.
& Anr.

Vs

G Kalpana, RP of Feno
Plast Ltd. & 3 Ors.

Ms. Madhavilatha
Lokireddy

Mr. Ravi Rajagopalan-
R1

Mr. ML Ganesh- R2
Mr. NP Vijaykumar- R3

WITH
28. | Comp App (AT) (CH) H Kishen Ms. Madhavilatha Mr. Ravi Rajagopalan-
(Ins) No. 114/2025 Erstwhile Promoter & Lokireddy R1
For Stay Suspended Managing Mr. ML Ganesh- R2
IA No. 320/2025 Director of Fenoplast
Ltd. & Anr.
Vs
G. Kalpana, RP of
Fenoplast Ltd. & Anr.
29. | Comp App (AT) (CH) Shriram Finance Ltd. Mr. P Elayarajkumar Mr. B Dhanaraj
(Ins) No. 177/2025 Vs Mr. R Imayavaramban
For Stay P. Eswaramoorthy
IA No. 470/2025 Liquidator of Subhashri
Bio Energies Pvt Ltd
30. | Comp App (AT) (CH) Palanigounder Mr. B Dhanaraj
(Ins) No. 201/2025 Eswaramoorthy
For Stay Liquidator of Subhashri
IA No. 566/2025 Bio-Energies Pvt Ltd
Vs
A Marimuthu
31. | Comp App (AT) (CH) TruPro Insolvency Mr. R Sivaraman
(Ins) No. 219/2025 Services LLP
For Stay RP of Amar Prakaash
IA No. 618/2025 Developers Pvt Ltd
Vs
Aadarsh Surana
Suspended Director &
6 Ors.
32. | Comp App (AT) (CH) Sri Vemuri Chenchaiah | Mr. N Kumaraswamy Mr. Nakul Sachdeva

(Ins) No. 226/2025
For Stay
IA No. 638/2025

Suspended Director of
SLS Power Corporation
Ltd.

Vs

Indian Renewable
Energy Development
Agency Ltd. & Anr.

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

33. | TA (AT) No. 205/2021 POSCO International Ms. Anusha Peri Mr. Kumar Mihir
(Comp App (AT) (Ins) Corporation
No. 1228/2019 Vs
For Stay Mohana Cotton
IA No. 3570/2019) Ginning Pvt Ltd

34. | Comp App (AT) (CH) Flinta Real Estate LLP Mr. Udayarikar Mr. G Kalyan Jhabakh

(Ins) No.199/2021

Vs
NHDPL South Pvt Ltd

WITH

Rangarajan




35. | Comp App (AT) (CH) Flinta Real Estate LLP Mr. Udayarikar Mr. G Kalyan Jhabakh
(Ins) No. 201/2021 Vs Rangarajan
NEL Holdings South
Ltd
36. | Comp App (AT) (CH) Ayesha Hadi Ali & 8 Mr. Kiran Kumar Mr. V Venkata Rami

No. 116/2022
For Stay
IA No. 1070/2022

Ors.

Vs

Rizwana Anjum & 2
Ors.

Kondaparthy

Mr. Vinay Babu Gade,

PCS

Reddy- R1
Mr. Ramaswamy
Meyyappan- R2

WITH
37. | Comp App (AT) (CH) Habeeb Umer Hadi Ali Mr. Kiran Kumar Mr. V Venkata Rami
No. 117/2022 & 8 Ors. Kondaparthy Reddy- R1
For Stay Vs Mr. Vinay Babu Gade, Mr. Ramaswamy

IA No. 1071/2022

Mohammed Abdul
Raheem Abdul Azeem
& 2 Ors.

WITH

PCS

Meyyappan- R2

38.

Comp App (AT) (CH)
No. 118/2022

Huda Baghdadi & 8
Ors

Mr. Kiran Kumar
Kondaparthy

Mr. V Venkata Rami
Reddy- R1

For Stay Vs Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No. 1072/2022 Fakhruddin PCS Meyyappan- R7
Mohammed & 7 Ors.
WITH
39. | Comp App (AT) (CH) Abdul Rahman Hadi Mr. Kiran Kumar Mr. V Venkata Rami
No. 119/2022 Ali & 8 Ors. Kondaparthy Reddy- R1
For Stay Vs Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No. 1073/2022 Mohammed PCS Meyyappan- R2
Iftekaruddin & 2 Ors.
WITH
40. | Comp App (AT) (CH) Habeeb Umer Hadi Ali Mr. Kiran Kumar Mr. V Venkata Rami
No. 120/2022 & 8 Ors. Kondaparthy Reddy- R1
For Stay Vs Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No. 1074/2022 Mohammed Ziauddin PCS Meyyappan- R2
Nayyar & 2 Ors.
WITH
41. | Comp App (AT) (CH) Habib Abdul Razzaq Mr. Kiran Kumar Mr. V Venkata Rami
No. 121/2022 Hadi Ali Albaghdadi & | Kondaparthy Reddy- R1
For Stay 8 Ors. Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No. 1075/2022 Vs PCS Meyyappan- R2
Waheeduddin Azmi &
2 Ors
WITH
42. | Comp App (AT) (CH) Ayesha Hadi Ali & Mr. Kiran Kumar Mr. V Venkata Rami
No. 122/2022 8 Ors Kondaparthy Reddy- R1
For Stay Vs Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No. 1076/2022 Mohammed Abdul PCS Meyyappan- R2
Azeem & 2 Ors.
WITH
43. | Comp App (AT) (CH) Habib Abdul Razzaq Mr. Kiran Kumar Mr. V Venkata Rami
No. 123/2022 Hadi Ali Albaghdadi & Kondaparthy Reddy- R1
For Stay 8 Ors. Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No.1077 /2022 Vs PCS Meyyappan- R2
Mohammed Abdul
Kareem & 2 Ors.
44. | Comp App (AT) (CH) Abdul Rahman Hadi Mr. Kiran Kumar Mr. TK Bhaskar-R1

No. 89/2023
For Stay
IA No. 1125/2023

Ali & 4 Ors.

Vs

Mohammed
Imtiyazuddin & 22 Ors

Kondaparthy

Mr. Vinay Babu Gade,

PCS

Mr. Y Suryanarayana R2

Mr. V Venkata Rami
Reddy- R5, R19-R23
Mr. Ch. Veeraneyulu,
PCS R9

Mr. Naresh Kumar
Sangam- R14-R18




45,

Comp App (AT) (CH)
(Ins) No. 175/2022
For Stay

IA No. 400/2022

Pranit Joshi, Regional
Provident Fund
Commissioner II, EPFO,
Chennai

Vs

PRC International Hotels
Pvt Ltd & Anr

Mr. PK Paneer Selvam

Ms. MS Elamathi-R1
Mr. AK Vijay Maghesh R2

46.

Comp App (AT) (CH)
(Ins) No. 310/2022
For Stay

IA No. 650/2022

Maharashtra Seamless
Ltd

Vs

V. Venkatachalam,

RP of United Seamless
Tubulaar Pvt. Ltd &

9 Ors

Mr. Thriyambak J
Kannan

Mr.Y Suryanarayana R1
Mr. Vinod Kumar R3, R7
Mr. VV Sivakumar RS,
R6

Mr. Vinod Kumar R7

47.

Comp App (AT) (CH)
(Ins) No. 324 /2023

For Stay

IA No. 986/2023

For Exemption

IA No. 988 & 989/2023

Hippocampus Infotech
Pvt Ltd

Vs

Kerala State
Electronics
Development
Corporation Ltd

Mr. Arun Karthik
Mohan

Mr. M Gopikrishnan
Nambiar

Note: After the matters listed at 02.00 pm, the regular Cause list will continue.

For Hearing

02.00 PM

(Ins) No. 252/2022
For Direction

IA No. 521/2024
For Additional Docs
IA No. 533/2024

Liquidator of Green

Gardens Pvt. Ltd.

Vs

K Bharathi & 4 Ors.
WITH

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
48. | Comp App (AT) (CH) Sripriya Kumar Mr. NP Vijaykumar Mr. Dwarakesh
(Ins) No. 225/2022 Liquidator of Gemini Prabhakaran- R1
For Stay Arts Pvt Ltd Mr. Shubharanjani
IA No. 483/2022 Vs Ananth R4
K Bharathi & 4 Ors Mr. NP Vijaykumar R5
WITH
49. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H Karthik Seshadri | Mr. Dwarakesh
(Ins) No. 241/2022 Ltd Prabhakaran-R2
Vs Ms. Shubha Ranjani
K Bharathi & 5 Ors Ananth R3, RS
WITH Mr. NP Vijaykumar R6
50. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H Karthik Seshadri | Mr. Dwarakesh
(Ins) No. 243/2022 Ltd. Prabhakaran-R2
Vs Ms. Shubha Ranjani
Sripriya Kumar Ananth R3, RS
Liquidator of Gemini Mr. NP Vijaykumar R6
Arts Pvt Ltd & 5 Ors
WITH
51. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H Karthik Seshadri | Mr. NP Vijaykumar R1
(Ins) No. 244 /2022 Ltd Mr. Dwarakesh
Vs Prabhakaran- R2
Sripriya Kumar Ms. Shubharanjani
Liquidator of Green Ananth-R3, RS
Gardens Pvt Ltd &
4 Ors
WITH
52. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Mr. Dwarakesh

Prabhakaran- R1
Ms. R Sowmya R2- R4




53. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H. Karthik Ms. Shubharanjani
(Ins) No. 253/2022 Limited Seshadri Ananth - R1
Vs Mr. NP Vijaykumar R2
Komma Reddy Tarun
Kumar, Director, Green
Gardens Pvt. Ltd. &
2 Ors.
WITH
54. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H. Karthik Mr. Diwarakesh
(Ins) No. 254 /2022 Ltd. Seshadri Prabhakaran- R1
Vs Mr. NP Vijaykumar R2,
K. Bharathi & 5 Ors. R4
Mr. Thriyambak J
WITH Kannan- R3, RS
Ms. Subharanjani
Ananth- R6
55. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Ms. Subharanjani
(Ins) No. 278/2022 Liquidator of Green Ananth- R1

For Additional Docs
IA No. 532/2024

Gardens Pvt. Ltd.

Vs

Komma Reddy Tarun

Kumar, Director, Green

Gardens Pvt Ltd & Anr.
WITH

56.

Comp App (AT) (CH)
(Ins) No. 349/2023
For Stay

IA No. 1063/2023

Vanbey Holdings Pvt

Ltd

Vs

K. Bharathi & 2 Ors.
WITH

Mr. Najeeb Usman
Khan

Mr. Dwarakesh
Prabhakaran- R1

Mr. NP Vijaykumar R2
Mr. Karthik Seshadri R3

57.

Comp App (AT) (CH)
(Ins) No. 355/2023
For Stay

IA No. 1080/2023
For Urgent Hearing
IA No. 930/2025

Vanbey Holdings Pvt
Ltd
Vs
K. Bharathi & 2 Ors

Mr. Najeeb Usman
Khan

Mr. Dwarakesh
Prabhakaran- R1

Mr. NP Vijaykumar R2
Mr. Karthik Seshadri R3

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%?20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail I1D: vcnclatchennai5@gmail.com
By order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
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